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$"'13 &
* ~OF DELHI AT NEW DELHI

IN THE HIGH CO

+ BAIL APPLN. 364/2024 & CRL.M.A. 3175/2024,
CRL.M.A. 3176/2024

SULEMAN SAMAD ... Applicant
Through:  Mr. Shikhar Khare, Mr.

Shahzeb Ahmed and Mr.

Adeel Ahmad Khan, Advs.

VEersus

STATE OF NCT OF DELHI ... Respondent
Through:  Mr. Pradeep Gahalot, APP
for the State with Ms.
Shefali  Kaushik, Adv.
with W/SI Km. Banti, PS
Vasant Vihar and WI/SI
Jennifer (main 10).

CORAM:
HON'BLE MR. JUSTICE AMIT MAHAJAN
ORDER
% 23.04.2024

Renotify on 02.05.2024.

AMIT MAHAJAN, J

APRIL 23, 2024
KK’

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 14/12/2025 at 14:57:12



